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FT.T. 3775(31).—F41T TLFHT 7, TTET AR AT, 1956 (1956 7 48) (R =o =05
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151K % T HT. 17.4 & 5. #1.51.2 T & q@UE 9T (A TATSIT 6 [HHI0T, AL, Tae 3 TaATAT 6 0
I ATILAAT & TG ATTAT H AT G FT TSI FTA o ST ST 6T =077 67 of ;

ST ITh ATEEEAT T TIE Ih ATTHAAT il 1T 3F %l ITLTT (3) F AT ariia "04/09/2025 Fr
TSR T T AT TR | TRTiora & o ;

ST HEAH TITAFRET T €77 3T & dgd A% AT T g5 8, e 9% fF=e & @ g 6w

39T 3T =9 9 fAver= B T

ST HEAH AT 7 3h STTSHIH il 72T 39 il STLTT (1) F FATAL H, Fwa T TR I SqAT
fe T de;
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qq: T, Feal T LRI, AT TR 67 Ih TS ITH g7 1 9T (T I ATA =TT AT 91T 39
FT ITUTT (1) FIT Y& ARIT FT TN Fd g0, Tg H90T w2l g o I =T & AFEe gt #7
TATh TSI o oI SISt 36T ST A1 T ;

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
= ATAGAAT F TSI | THH 9T, I AT § fAAfEy g adt fHeermt § 46 g sreaafeas =
T e g | g g sttt

ALIAT

O TS % @ ¥ g o & NH 151K % .. 17.4 & f&.#.51.2 % forg sreiq &t s areft
AT Gl Sr¥ET S=aT TR fRewm

TS HT AT [T IESEIEIEHCCE (R R

wAw || gdww e | g E TR (g f || gt aaEea || s/ Raeg steat
e T (TFITH) T ATH

1 2 3 4 5 6

qTH BT AT AETS

e T ATH: AT

1 22 sty LD IETS S 0.0033|[RITHTE, STTHATS TITHTE,
FIATE ASAATS TR,
TUHANTS GATHATS
RIS, AXfAaTE
ATATE TTHTE

T T ATH: 39X

2 234 EEl W Tehea T 0.7295||AT TTATHE, FTET
e, drataT
AEAATS T2,
HTAIATS ATGHATS
TEATIT, qHTATS SMEaTs
ETIRT, EHAATE EqaTs
T, aferars
EICERIEAEAIR

3 241 BEL LD IETa kS 0.0329|[FTHaHTE ATHSATS
|EAUESARCE: EXC 1
EECIEEIEREUIEN
THRATAATS, AATTAATS
e

4 307 fash LLOIETE kS 0.0469|[#TT aT9e Taaw

5 309 BEL LD IET kY 0.0293||[wTaHTT AFHTTATS
R, AT
ArFATATS BT,
AHETATS ATEATTNTE
BT, THaeaTs
AT BT,
TEATAATE SAHHTTATS
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6 316

0.3503

0.1297

8 525

0.0004

9 526

0.016

10 527

0.0779

11 530

0.0137

12 531

0.0104

HTHEHATS ATEHTHIATS
EAILEAI

e T AT AGTET

13 105

0.0834

IEGIAEESRI
AT T (ATSTIRT T
Te®), I AT
AU (ATSTIRT), &
AT AT (ATETTorRT)

14 117

0.0264

g FLLT AT THAT

15 133

0.2595

AT Mtdw fiET TR

16 137

0.0022

TTHET ZLaTETS ST

17 199

0.1108

HATATS gHITATS
IREUERIREECL
qerdraTs foeThar,
frorrer worraTs
faeThaT, ga qadars
REISNGIENE KREET
TILTATS ZHITATS
foeThaT & ATy |

18 321

0.3342

HT EIe GTHTATE
Tt

19 322

0.1443

T ST FL9

20 36

0.0228

AL qE AR

21 37

0.0639

AT FATeAT =T

22 39

0.0564

T SEITATE TIATE
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FIOAT

23 535

0.0835

ST TSl |THT Sreeft

e T AT HATIES

24 105

0.3414

LR ST i

25 110

0.1324

TEAATE STATATS
ASTOMAT TRFFATT
TTATATS TETorAT fEermaq
TTATATS, TeTIorT
STATAT ATAS TS

AT ASTeTeT
RIEEICIEEICIEIRE]
ATASITATS ATSTIT

26 111

GG IETa kS

0.0167

GASIRIERES Kl

27 121

0.0866

{1 B 9% H, FqTe
TIOEHTS AT, SATATS
TIIEATE THT, qTITaT
TIIEATE THT, TR0
qrOeqTs I9TT

28 122

0.0653

I sfaveTs wea, 9%
FTA=E T Ief

29 125

0.0672

Tt g qaam,
AT fETeTe T,
SidtaTe ferareTe T4,
HAATATS @A 959
FtraaTe ferETeTe a9
TEATS ToaTeTe 90

30 126

0.0663

S S EEUGERSISEINNE
STHAATS SESTHTS T%H,
TTSTITEHTY. SITSTATS AGH

31 806

0.0671

AT SAawATS TqATE
TTH

T T ATH: HIST HIATaTS

32 192

0.0177

TTHET ATCET 3R,
TUHAHTLET 3R,
TTRETS HILET AL, IHT
ATCET e, shtars
ATLET AT

T T ATH: HETOT

33 118

0.1449

TITEY AT HITHOT

34 125

0.0518

TSI T LA

35 131

0.0176

BIEIERRECEIEETE

36 132

0.4578

T g¥aq AT
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BIESEEIRISEE S RIEIEU

5

37 133

0.1248

T HISTHTS SHETHTS
IAT, TATL ATATATS
SIEICIEEEKEL

TS T AT qTHAL

38 403

0.0389

gt e, e
JTIATA, SIS ATIATA,

FAdad ATLATA, GATAT

EIECIEIRS RIED

St fareTer JrEET, JOAT
SifaeTTer T, A9
St faeTer |JraET,
WA Sfaarer
AT, T S T
GIERI

39 406

0.0524

TIIAATS TTSITHATS AT

40 42

0.1118

e freTaTs Mo,
TATHEATS HeTATS
MRS, ATTTTTS
fRreTaTE MTwTE,
EEMICIFAGEIRIE
MRS, FAad HeSTATE
TICRTE, gTH e [RETdTe
RIS, FA o (HSTATS
MRS, gaTed fHeTare

MRS, HITAHT T5ATE
foetray, e dhiwars
IEREIEENGIENEEDY
EICCICC R IR 1ES

fraerae (ATatters), o
frewTs faeraT
GIEUEED!

41 446

0.0892

FTLTATS S{TATHATE,

42 449

0.0803

ATHTETATE fagerard,
SfyaT T, ertfaeer
HIEATS, STiaTere
HIgATs, FATeT
qrgars, Feras
KIESCIERSEEL
HIgATs, Hardhad
HIgAHTS, TaT AT,
STAT STTfaeTer 2T,
ALATHEATL LT TaATer
RIERIACIEE RIS EIE
=T, AT Tt
TTIAT, HHAFHATT
orfaerTer TR, Seuras

grifaretTer Tz, Aares

erifaretTer T=AT, FFATT
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srifaretTer TrteaT

e ST AT M9

43 157 TTHRT UICES 0.2786|[7 =T

44 165 BEL IO ET kY 0.0001|[®T=oT TTaq

45 177 IGELl TifieeaT 0.0174|[®< fas| 7=

46 178 TR LGRS IET LY 0.0147 |61 S5 s[HT

47 179 IGELl TfieheaT 0.0411|[FRTTSTOTSTE, ATASATS
E ey

48 215 BEL IO I ET kY 0.0006|[aTeftar TTHTATS
GE(ATATIORT T HLEF),
TATTHTS TTHTATS

G (ATaTTerRT), TAATE
TTHTATE GET(ATATTeR)

49 217 IBEL LD IETa Y 0.0102|[e9T Fiem 3

50 264 GEll IO I ET kY 0.0233|[zre=er 7ufiae frarars,
e fAerer fomTeTe,
AT FIT TSHTATS

51 29 sty TfiReaT 0.0455(|[9ere 79<Tq ATET

52 3 EEil WAt 0.0133|[EeATATHAT [ATHZEH,
AR AT [ATHEHA,
ST ST AT [ATHGE,
HH{HAT [ATHEH,
FIHATHAT TATHEHA,
FASIT [ATHGE,

AHETe Temmga

53 30 IBELl O IET kY 0.0015||s[<1a FIOTHATS
TETUNAT, T&IT FOTATS
T, Torstia
FLOTTHTS U0,
FOTa FHTOTHATS

IOl T (ATATToNT ) S¥ et
e FOTATS MLAT
AT |, [T
FEUTATE
UERIRHGIEIERD)
HTerh e e
e o q1ea| |

54 465 EEl WA T 0.0015|[7sfT arg

55 474 TS LGRS ET LY 0.0075|[aawT<T FT i

56 484 fash LLOIETE kS 0.0955|[gTHT 19T, Fea
TLTATS FISITAT,
TATS TLTATS
FISATAY, THAT TETATS
FIRITAT, FLIAATS
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TETATS FISATAT

57 59 IBEl LD IETS kY 0.0087|[ST3TITE q@TATE
CIEEIERII

e T AT qTEa<S T

58 141 LR T et 0.0331|[Fa¥=rT a5

59 142 At W e 0.0211|[TaTT f&FaT 4T

60 143 IBEl LD IETS kY 0.0543|[Tar<y HraT ava

61 144 IBEl LD IETS kY 0.0368|[TaT<y WiaT ava+

62 145 BEL LD IETa kS 0.049|[FT¥T 4T T, TLAT
9T TET, ST 24T
AT, FEiaT SBTATS
TISTATE STBTATE g1,
ATTRATATE SSTATE 0,
ASTTATE ASTHATS T,
T STETTE o

63 146 IGELl U< 0.0016|[TaT<T =T 18T, Tt
TIHT ATET, LA
STATATS TaTLY, SHaTaTe
ATSTTATS TATEY, AISTTHATS
ATSTOTATE TATLT

Total 5.4133

[T, /. GJ/LA-NH-151K/30/12/2023-24/3D1]
g AHHET, Aeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3775(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3730 (E) Dated:13/08/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH 151K
in the stretch of land from Km. 17.4 to Km. 51.2 in the district of DEVBHUMI DWARKA in the state of GUJIARAT

And whereas the substance of the said notification has been published in "AAJKAL" dated 04/09/2025 ,
"THE INDIAN EXPRESS" dated 04/09/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH 151K in the
stretch of land from Km. 17.4 to Km. 51.2 in the district of DEVBHUMI DWARKA in the state of
GUJARAT

State: GUJARAT District: DEVBHUMI DWARKA

SI. No. Survey/Plot Type of Nature of Area Name of Land
Number Land Land (in Hectares)|| Owner/Interested Person

1 2 3 4 5 6

Taluk: Bhanvad

Village: Bhavaneshvar

1 22 Private Agriculture 0.0033|[Nagabhai Arjanbhai Gorfad,
Kesubhai Arjanbhai Gorfad,
Ranmalbhai Dhanabhai
Gorfad, Aarvindbhai
Dhanabhai Gorfad

Village: Dhebar

2 234 Private Agriculture 0.7295|[Juma Nurmamad, Bava
Nurmamad, Bibiben
Aadambhai Hingora,
Mamadbhai Aadambhai
Hingora, Mushabhai
Aadambhai Hingora,
Husenbhai Aadambhai
Hingora, Salimbhai
Aadambhai Hingora

3 241 Private Agriculture 0.0329||Kasambhai Aamadbhai
Hingora, Umarbhai
Salemanbhai Hingora,
Ikbalbhai Salemanbhai
Hingora

4 307 Private Agriculture 0.0469|[Sandhi Mamad Ibhram

5 309 Private Agriculture 0.0293|[Fatmaben Osamanbhai
Hingora, Mamadbhai
Osamanbhai Hingora,
Aamadbhai Osamanbhai
Hingora, Ibhrambhai
Osamanbhai Hingora,
Ismalbhai Osamanbhai
Hingora

6 316 Private Agriculture 0.3503([Sandhi Musa Kasam

7 5 Private Agriculture 0.1297||Osaman Hasam

8 525 Private Agriculture 0.0004|(Aamadbhai Shahmamadbhai
Hingora
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9 526 Private Agriculture 0.016{|Naran Kara Sagar

10 527 Private Agriculture 0.0779||Julekhaben Hasambhai
Hingora, Jenuben Hasambhai
Hingora, Hushenbhai
Hasambhai Hingora,
Musabhai Hasambhai
Hingora, Kasambhai
Hasambhai Hingora,
Jumabhai Hasambhai
Hingora, Sherbanu
Hasambhai Hingora,
Salemamad Hasambhai
Hingora

11 530 Private Agriculture 0.0137||[Kasam Hasam Sandhi

12 531 Private Agriculture 0.0104|[Mamadbhai Shahmamadbhai
Hingora

Village: Mevasa

13 105 Private Agriculture 0.0834|[Hina Virang Vaishnani(As
Guardian of minors), Pal
Virang Vaishnani(Minor), Dat
Virang Vaishnani(Minor)

14 117 Private Agriculture 0.0264||Aaher Karshan Sajan Bhosiya

15 133 Private Agriculture 0.2595||Aaher Govind Bhikha Jogal

16 137 Private Agriculture 0.0022([Ramsi Hardasbhai Jogal

17 199 Private Agriculture 0.1108||Mashribhai Hamirbhai
Pindariya, Nimuben
Mashribhai Pindariya, Vishal
Mashribhai Pindariya, Dhruv
Mashribhai
Pindariya(Minor)th.Guardian
Mashribhai Hamirbhai
Pindariya

18 321 Private Agriculture 0.3342(|[Mer Hiriben Khimabhai
Goraniya

19 322 Private Agriculture 0.1443|[Mer Jethiben Karshan

20 36 Private Agriculture 0.0228|[{Aaher Muru Naran

21 37 Private Agriculture 0.0639|[Javahar Chunilal Pandya

22 39 Private Agriculture 0.0564|[Sagar Jagabhai Nathubhai
Karthiya

23 535 Private Agriculture 0.0835|[Punja Arshi, Samat Arshi

Village: Vanavad

24 105 Government ||Non 0.3414||Government wasteland

Agriculture
25 110 Private Agriculture 0.1324{|Prafulbhai Dayabhai
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Bhadaniya, Rasikkumar
Dayabhai Bhadaniya,
Dishaben Dayabhai
Bhadaniya, Dolarben
Laljibhai Vachhani, Sejalben
Laljibhai Vachhani, Nashil
Laljibhai Vachhani

26

111

Government

Non
Agriculture

0.0167

Government wasteland

27

121

Private

Agriculture

0.0866

Bhika Chhagan Nakum,
Champaben Popatbhai Panara,
Ishvarbhai Popatbhai Panara,
Mayaben Popatbhai Panara,
Arunaben Popatbhai Panara

28

122

Private

Agriculture

0.0653

Manjula Arvindbhai Patel,
Trupti Arvindbhai Patel,
Dhairya Arvindbhai Patel

29

125

Private

Agriculture

0.0672

Bhikhalal Chhagan Satvara,
Samuben Bhikhalal Nakum,
Jentibhai Bhikhalal Nakum,
Bhavneshbhai Bhikhalal
Nakum, Ashivinbhai
Bhikhalal Nakum,
Narendrabhai Bhikhalal
Nakum

30

126

Private

Agriculture

0.0663

Jeraj Chhagan Satvara,
Jamanbhai Jerajbhai Nakum,
Rajeshkumar Jerajbhai
Nakum

31

806

Private

Agriculture

0.0671

Satvara Jitendrabhai Tapubhai
Nakum

Village:

Mota Kalavad

32

192

Private

Agriculture

0.0177

Ramsi Markhi Aaher, Ranmal
Markhi Aaher, Dahibai
Markhi Aaher, Uka Markhi
Aaher, Jivibai Markhi Aaher

Village:

Mokhana

33

118

Private

Agriculture

0.1449

Rabari Amra Meraman

34

125

Private

Agriculture

0.0518

Seja Bhura Rabari

35

131

Private

Agriculture

0.0176

Jiviben Prabatbhai Katara

36

132

Private

Agriculture

0.4578

Rabari Parbat Kisa

37

133

Private

Agriculture

0.1248

Rabari Mandabhai Jivabhai
Ulva, Rabari Dhanabhai
Jivabhai Ulva

Village:

Pachhatar
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11

38

403

Private

Agriculture

0.0389

Bhikhubhai Babulal,Vijay
Babulal,Jasuben
Babulal,Kanchanben
Babulal,Hansaben
Babulal,Ranjanben Jentilal
Somaiya,Sapana Jentilal
Somaiya,Abhay Jentilal
Somaiya,Bhagavti Jentilal
Somaiya,Raj Jentilal Somaiya

39

406

Private

Agriculture

0.0524

Parbatbhai Rajabhai Nanera

40

42

Private

Agriculture

0.1118

Puriben Sidabhai Gorfad,
Devanandbhai Sidabhai
Gorfad, Aambabhai Sidabhai
Gorfad, Vajshibhai Sidabhai
Gorfad, Kunvarben Sidabhai
Gorfad, Dhaniben Sidabhai
Gorfad, Kaviben Sidabhai
Gorfad, Hansaben Sidabhai
Gorfad,Monikaben Dhirubhai
Piparotar,Nirixa Dhirubhai
Piparotar(Minor)(th.Guardian
Dhirubhai Nagabhai
Piparotar),Manviben
Dhirubhai
Piparotar(Minor)(th.Guardian
Dhirubhai Nagabhai
Piparotar),Jit Dhirubhai
Piparotar(Minor)(th.Guardian
Dhirubhai Nagabhai
Piparotar)

41

446

Private

Agriculture

0.0892

Karabhai Jivabhai

42

449

Private

Agriculture

0.0803

Damodarbhai Vithaldas,Jiva
Rama,Shantilal
Mohanbhai,Shantaben
Mohanbhai,Mangalaben
Mohanbhai,Nirmalaben
Mohanbhai,Ranjanben
Mohanbhai,Santokben
Mohanbhai,Paba
Vala,Jayaben Shantilal
Radiya,Ashokkumar Shantilal
Radiya,Daxaben Shantilal
Radiya,llaben Shantilal
Radiya,Mukeshkumar
Shantilal Radiya,Jalpaben
Shantilal Radiya,Nipaben
Shantilal Radiya,Naynaben
Shantilal Radiya

Village:

Ranpar

43

157

Government

Gauchar

0.2786

Gauchar

44

165

Private

Agriculture

0.0001

Mandan Parbat
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45 177

Private

Agriculture

0.0174

Mer Vikram Raja

46 178

Government

Non
Agriculture

0.0147

Government wasteland

47 179

Private

Agriculture

0.0411

Nagajanbhai Maldebhai
Odedra

48 215

Private

Agriculture

0.0006

Valiben Ramabhai
Khunti(Guardian of minors),
Pratapbhai Ramabhai
Khunti(Minor), Yash bhai
Ramabhai Khunti(Minor)

49 217

Private

Agriculture

0.0102

Khima Kandha Mer

50 264

Private

Agriculture

0.0233

Odedra Maniben Bhimabhai,
Odedra Nilesh Bhimabhai,
Odedra Bharat Bhimabhai

51 29

Private

Agriculture

0.0455

Malek Abhram Lakha

52 3

Private

Agriculture

0.0133

Ishmalmiya Gulamhusen,
Alammiya Gulamhusen,
Ajijmiya Gulamhusen,
Muktmiya Gulamhusen,
Kasammiya Gulamhusen,
Khatija Gulamhusen, Mimibai
Gulamhusen

53 30

Private

Agriculture

0.0015

Bhuriben Karnabhai
Godhaniya, Dakhsa
Karnabhai Godhaniya, Ranjit
Karnabhai Godhaniya,
Rupaben Karnabhai
Godhaniya(minor)th.
Guardian Bhuriben Karnabhai
Godhaniya, Pujaben
Karnabhai
Godhaniya(minor)th.Guardian
Bhuriben Karnabhai
Godhaniya

54 465

Private

Agriculture

0.0015

Narshi Babu

55 474

Government

Non
Agriculture

0.0075

Government wasteland

56 484

Private

Agriculture

0.0955

Hama Rana, Liluben
Badhabhai Kodiyatar,
Balubhai Badhabhai
Kodiyatar, Tamuben
Badhabhai Kodiyatar,
Karshanbhai Badhabhai
Kodiyatar

57 59

Private

Agriculture

0.0087

Jethabhai Sukhabhai

Modhvadiya

Village: Pachhatardi
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58 141 Government ||[Non 0.0331||Government wasteland
Agriculture

59 142 Private Agriculture 0.0211||Rabari Kisa Punja

60 143 Private Agriculture 0.0543|[Rabari Bhikha sarman

61 144 Private Agriculture 0.0368|[Rabari bhikha sarman

62 145 Private Agriculture 0.049||Kara Deva Rabari, Sarman
Deva Rabari, Daya Deva
rabari, Badhiben Jetabhai
Hun, Punjabhai Jetabhai Hun,
Rajabhai Jetabhai Hun,
Mamiyabhai Jetabhai Hun,
Vejabhai Jetabhai
Hun,Rambhiben Jetabhai Hun

63 146 Private Agriculture 0.0016|[Rabari Hira Lakha,Rabari
Rama Lakha, Sarman
dayabhai Rabari, Jivabhai
sajanbhai Rabari,Bhojabhai
sajanbhai rabari

Total 5.4133

[F. No. GJ/LA-NH-151K/30/12/2023-24/3D1]

SHAIKH AMINKHAN, Director
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